
Sl. 
No.

Court District Case No. YEAR
Petitioner Name 
VS Respondent 

Name
Advocate

Date of 
Registration

Whether Urgent Relirf was 
sought and Pre-Institution 

Mediation did not take 
place(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
disposal(Conteste

d/Setteld)

Date of 
execution of 

decree

Number of date for 
execution of decree 

from date of 
decision

Act Section

1
Commercial 

Court at Alipore

South 24 
Parganas, Purba 

Medinipur, 
Paschim 

Medinipur and 
Jhargram

3
Commercial 

Court at 
Rajarhat

North 24 
Parganas, Nadia, 
Howrah, Hooghly

Misc Case/61 2022

NUVOCO VISTAS 
CORPORATION 

LIMITED 
Vs

 DAMODAR 
VALLEY 

CORPORATION

SOMAN ROY 08-08-2022 No. 31.10.2022 84 days Contested Nil Nil Sec- 9

4
Commercial 

Court at Siliguri
Darjeeling Nil

Contested Commercial Cases  disposed  during the month  of October, 2022

Nil

Paschim 
Bardhaman

2
Commercial 

Court at 
Asansol

NIL


